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Seventeenth Loksabha

pan>

Title: Demand to compensate the state of Andhra Pradesh with budget

allocations.

KUMARI GODDETI MADHAVI (ARAKU): In 2014, the then Hon.
Prime Minister had made an assurance on the floor of the Rajya Sabha
on 20.02.2014 that the resource gap in the successor State of Andhra
Pradesh occurring during the period between the appointed date and the
date of acceptance of the 14th Finance Commission recommendations
by the Government of India has to be compensated through the regular
Union Budget for the Financial Year 2014-15. Sir, as per the accounts
for the Financial Year 2014-15, audited by the CAG, the revenue deficit

for the period from 279 June 2014 to 315t March 2015 was Rs. 16,078.76

Crore.
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KUMARI GODDETI MADHAVI : Sir [ would like to request the

Finance Minister through you, Sir, to compensate the State of Andhra

Pradesh adequately.
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